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From

(HIGH COURT OF ASSAM, NAGALAND. MIZORAM AND ARUNACTIAL PRADESH)

NO.HC.Vrr242l2010/ 43 ,l IA

Shri Kaushik Kumar Sharma,

Joint Regisfar (Vigilance),

Gauhati High Court,

Guwahati

To Shri Mridul Kumar Kalita,

Disbict & S€ssions ludge,

Jorhat.
J

Dated Guwahati Bre 2-? September' 2021

Sub:

Ref:-

Sir,

withreferencetotheabove,Iamd|rectedtoinformyouthatyou

have been granted slation teave pemission' frcm the evening of 24'09'2021

till the moming ol z?,og,2oz:'., as prayed for. The next senior most Judicial

ofiicer at the station will remain in charge of your Court and office in your absence'

Station leave Permisslon'

Your letter No. llA/697612021' dld 20'09'2021

Yours faithtully,

9d.l

IT.REGISTRAR TVIGILANCE)

Memo No.HC' vU24 2lzuLot \? h o lA' dated Z L ' 1' 4r4

CopY to:

The Project Manaqer, Gauhati High Court'

"\,
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